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October 18, 2026

Wharmas e Afhorizan Offiear of Kotak Maheors Bank i s.ec &

s A WhATAAS T BVTOWNYIS) e A 16 1oay o sakS A/ it Htntod
by Qe 17t 1ne Lrdarsignad has taken COSSES0N of e SeCUrRd Assel
Sacurty

s, 2002

ASSET RECOVERY BRANCH
Janmangal, 4th Floor, 45/47
Mumbai Samnchar Marg,Fort
Mumbai-400023 Tel.: 8657472064
Email : bom 1450@mahabank.co.in’
brmgr 1450@mahabank.co.in

Whareas. the Authorized Officer of Bank of Maharashtra under Securitizat oo
a

ws! COsts W0 charges. The bormwerds) may ¢

3] 04 e Act ke 15 ke by Covng T b CxSEARCQ ek

and the putic s
(1w e Dokt et et Evo VIS, 25 B 17tor o BATS EPve for e veey of 108
secured assel under

2007 & in axercise of powers conferred v"d.’ Section 13 lﬂ\ar‘ﬂ ‘3(‘2)0“!\Q
said Act réad with Rule 3 of the Sacunty Interast (Enforcemant) Rules, 2002
has tssuaa a DEMAND NOTICE aated 05.08.2026 under Saction 13 (2) cal

POSSESSION NOTICE (o immoveable property) [Rule 8 (i)

CORRIGENDUM
Branch office: ICIC] Bank Ltd, Office Number

@ ICICI Bank| 1615, 0 Fiowt Rogd e 1 Plot No, B3,

WIFI IT Park, Wagle Industriol Estate,

Thane (West)- 400604,

This is with reference to the Physicol Possession Notice published in the

newspaper The Free Press journal & Nav Shokti dated 1st October 2026

under the provisions of the SARFAFS| Act. 2007,

It is hereby informed to Vhe public thot due to o typoqrqpm(al error, the

date of physical p: was wrongly

2026in the said publication,

The correct date of D’thl possession is 24th September 2026 for case

13988,

upon Borrowar/s Mr Kalpesh Shankar Govalkar & Mrs Priya Kalpesh
Govalkar (o rapay the amount mentioned in the natice baing outstanding of
Rs. 74,12,674.00 (Rupeas Seventy-Four Lakh Twelve Thousand Six
Hundred Seventy-Four only) plus unapplad intaras! thareon, togather with
Intarest tharaon at contractual rate (s) and Incidental expansas, costs, charges
incumad / 10 ba incurred within 60 days from the data of raceipt of the said

The Borrower's, Mr Kalpesh Shankar Govalkar & Mrs Priya Kalpesh
Govalkar. having failed to repay the outstanding amourt. Notice is hersby
given to the Borrower and Co Borrower mentioned hereinabove in particular
and to the public in genaral thal the Authorized Officer of Bank of Maharashtra
has taken SYMBOLIC possession of (he proparties described heren below
in terms of the powers the power conferred on him under Section 13(4) of Ad
read with rula 8 of the Security Interast Enforcement Rules 2002, 0n this

14.10.2026 (date of posse3sion),

The Barrower in particulr, Guarantor and the Public in ganaral 1s narahy

cautioned ro! to deal with the property and wny ~nnlmq« with the aforesaid
110 the charge of the Rank of an amount
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mamtioned above:

The Borrowers attention is invited 10 the orovisions of sub-section 8 of section

130ftha Actinraspact of ime available 1o redeem the sacured assat
DESCRIPTION OF THE PROPERTY

Flat No 301, 3 Rd Floor A Wing, Glenamor Residency, Village Kalwa Thane W
400605 Area 403 Sq Ft Carpel

THAT BITCF AND PARCE

Wongages Name i Ko amehs P

AALTE Tadn | SATEANANOALE DATECT
KOuHaR

ROLAIDED 45 UNDSR FAST 704D

ESY DROPERYES C4 MANOMAR PANDAY

SOUTH  PAOSEETITE OF UAVYASSA oy
Dungas 55

o 90An

Sd/-

Sanjesy Varma
Asst General Managerd Authorized Officer
set Recovery Branch

N National Highways Authority of India
Project Implementation Unit, Kolhapur

Gat No. 37/A(2+3), Opp. Albaays Hospital, Ajacent 1o RH-28,
AP - Utaiwad, Tal - Karveer, Kolhapet — 815 004, Wedsite. winw.ahat govin

PUBLIC NOTICE

Date - 14.10.2026
P1 ne

AT TuAT FECE aND saacE

o e

HALCAON. T4 AR I DFSTRVCT SANGALL

ROUNOA state of
TOWARD AR - PROPERIY OF WADATE
TOWARDS S00Te - PBOPERTY OF

Wheraas by notification of the Government of India in the Ministry of
Road Transpori and Highways number S.0. 4201 (E). dated the 11th
October. 2021 issued under Section 5 of the National Highway
Autherity of India Act. 1856 (48 of 1956), the Central Government
has entrusted the National Highway No. 166E situated within the
tothe State

Now, therefore. in exercise of the powers con!evred by section 7 of
the National Highways Act, 1956 (48 of 1956), read with rule 3 of the
National Highways Fee (Determination of Rales and Collection)
Rules 2008 (hereinafter referred to as the “rules”). the Central
hereby levies the fee on mechanical vehicles at the rate

PROCERTS OF

THE T0TA ASFA { SXTENT) OF
AND 325G W12 A0

1P AREA 2450 1T
Wongages Name Raiaso Tatota Rrcre.

v SE
mest A

soenfm in column (2) of the Table 1 for net road section length of
7.825 km for the use of four or more lane section and sixty per cent of
the base rate for use of two lane with paved shoulder section length
of 38.18 km and for equivalen! siructure length thaving length of
more than 60m) of 4.95 Km (having langth of 0.495 km) on the type
of vehicies specified in column (1) of the Table 1 below of Karad to
Vita section from design kilometre 0.000 to kilometre 47.500
(Existing Km 134.617 to 182.117) of National Highway number NH
166E in the slale of Maharashira and authorises the National
Highways Authority of India to collect, either through its officials or
through a contractor. the Toll fee. As per NHAI Policy Guidelines and
NH Fee Rules 2008, The user fee rates at Ihe Yevlewadi loll plaza
hava bean revised due 1o the change in the ‘linking factor—used to
connect the WPI 2024-25 series with the WP 2011-12 senes (across
all from 1.561 1o 1.641, F: . the

Ut T

0 2%
FAST PROPERTIES OF GOUS CHAND
Wi AwAR

WEST.ROAN,

<o POOCFRTIES OF SUTMER MARYT

authority (RO-Mumbai) has approved the revised loll rates for the
aforementioned route. Further, Competent Authority, RO-Mumbai
has granted approval lo revised Toll Fee rates for abave stretch we.l.
00.00 Hrs. on 19.10,2026.

Accordingly. revised User Fee collection at Yeviewadi Toll Plaza
(Shivan: Toll Plaza) on Karad-Vita section of NH 166E for the total
influence length of 47.500 Km [Design Km 0.000 to Km 47.500
(Existing Km 134,617 to 182.117)] will be implemented w.e.f. 00.00
Hrs.on 19.10.2026 al the rates menlioned below.

‘l/

32660 - AMIT GANESHKADAM
AII other contents, (enns, and conditions of the soid possession notice
remainunchanged.
™ d for th o 6f ol
SD/ Authorized Officer
ICICI Bank Limited )

Date : October 18, 2026

Pl
\Place : Badlapur
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UCO BANK
(A Govt. of India Undertaking)

Honours Your Trust
U“\almpr Branch, Century ﬂiwn Sau.xv s "m

1 o Sreoe
POSSESSION NOTICE [Appeaix IV | (Refer Rule-8 (1)}(For mmovable Properly)

Whareas, The undarsigned being tha Authorised Officer of the UCO Bank under
the Securtisation and Reconstruction of Financial Assets and Enforcement of
Security Intarest (Aw 2001 and in exercise of powsrs confered under Section
13¢ . 2002, issued
A demand '\cl‘o. dated 22-07-; 2025 calling upon the borrower 9ot/
quaranfor Chaitali Despak Bhandari and Deepak Shankar Bhandari to repay
the amount mentioned In the nofice baing Rs.11,07.388.99 (Rupees Fleven
Lakns Seven Thousand Th Eighty Eight a Ony)
as on 22-07-2026 (Inclusive of mlmlul up to 29-06-2026). m"* furthar interest at
the contractual rate on the aforesaid amount 'oqﬂhev with incidental llpcnm
cost,

hnvnqw-ormvme-mml rotice

“TRINITY CREATIVE HOMES LLP"

Our proposing development of Residential cum
Commercial building project on plot bearing Old S. No.
165/1, New S. No. 29, H. No. 1A & 1B, Old S. No.
283/A, New S. No. 37, H. No. 11/B, Sector No. 5 at
village Dhokali, Thane (W), Maharashtra was accorded

The
Is hereby given to the borrowerfmorigegoriguarantor and the putlc in general
thattha undersigned has taken Symbolic Possession of the property nmm
nimvhar under ()
Section 13 of the act read with Rule 8 of the Security Intarast (Emcc-mmt)
rules, 2002 0n this 16th of October of the year 2026.
The bomow agors/guarantors in parcular and the public i1 general s
hareby operty will be subject (0 the charg of tha
UCO Bank, Ulhasnagar Branch ‘or an amount of Rs.11.07,388.99 (Rupees
Eleven Lakhs Seven Thousand Three Hundred Eighty Eight & Nlnny Nine
pnlu Only) and intarest thereon,

the Environmental Cl EC | No. -
EC24B038MH192478 File No. -
SIA/MH/INFRA2/453630/2023. Issue EC dated -
09/10/2024 from the Environment and Climate Change
Department, Government of Maharashtra.

The copy of the Environmental clearance letter is
available on the web site of Ministry of Environment
Forest and Climate Change. Government of India
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IN THE MUMBAI DEBTS RECOVERY TRIBUNAL NO. I

(Ministry of Finance)
(3¢ Floor. Telephone Bhavan, Strand Road, Cotaba, Mumbai-400 005)
Exhiblt NO. 16
CANARA BANK APPLICANT
DEFENDANTS

Versus
M/S. THAKKARSONS ROLL FORMING & ORS.
CORRIGENDUM

1 is hereby natified that in the Summons issued by tha Hon'bia Dabts Racovery Tribunal-

I Mumbai, in tha above-cantionsd Original Application No. 761 of 2024, which was

published in the [The Fres Press Journal / Navshakti | rewspaper on 30.05.2026, there is an

Inadvertant typographical ermor in the paragraph appearing under the heading “SUMMONS ™

The said Paragraph is Published as -

“WHEREAS 0. A. No, 1182 OF 2023 was listed before Hon'dle Presiding Officer on)

14.1024.°

The same shall be read and construed as®
§1 0 2y

14102024

The aforesaid eror is purely madvertent and tyogeaghical in nature Al other contents,

particutars and directions contained in the said Summaons shal remain unchanged 2nd sha?

to reman vald.

rigenaum 1§ issued for the purpase of correcting the aloresaid error and shall be.

read as 1orming Dart of he pubicaton dated 30.05.2026.

Grven / 1ssuad undar my hang 3nd T se3' of Iis Trdunat on this 07 day of Oclober, 2026.
s

g

Registrar
DRT-A, Mumbai

"8 Atantion I8 lnvited to the provisions of sub-saction () of saction
1'3)rﬂw-Ar1.

Description of Immovable Prope
Al the Premises being Flat No. 305, 3rd Floor, Bidg No-1 Appaji Dram, Ward —
Wadeghar. Kalyan 421301, Construcied on all that Piece and Parcel of Land
Survey No-57, Hissa No-1 8 Survey No-58. and Standing in the Name of Mr,
Deepsk Shankar Bhandsr, Area- Admeasuring about 56.01 square meters
carpet phus open terrace of 5.57 Square Mater,

Sar
Place - Wadeghar-Kalyan Authorsed Officer
Date - 16-10-2026 UCO Bank

| atoges aas sims whRen
Central Bank of India

Shirud Branch

ShsecE Tal. & Dist. Dhule

DEMAND NOTICE

(U/S 13(2) of SARFAESI Act, 2002 r/w Rule 3(1) provision of SARFAES! Rules, 2002)
Whereas at the request of you, the beigw mentionzd barrowers/guarantors, various
credil tacilities hava been granfed by Central Bank of Indla, Shirud Branch, Tal. &
Dist. Dhule from time to tima by way of financial assistance against various
secured assets created Dy vou in favor of the bank. The particulars of property
morigaged / hypothecated by you creating security interest in favour of the bank
ara mentioned hareunder. As you hava falled 1o discharge the dedt due 1o te Bank,
the below mentioned loan account have been classfied as NPA as per the
quideiines issued by the RBI. Demand Notice Dated 19/09/2026 sent tu you by
Registered Post calling upon 2ach one of you to discharge the dedt due to Bank
is/are returned undefiverad, hence this pubfication.

Name & Address of Borrower / Guarantors / Mortgagors:

Borrower- Mr. Ramesh Ananda Pawar

Adgress: Gram Panchayat House No. 102, Near Vathal Mandic. Mordad Tanda.

Tal. & Dist. Dhute - 424308

Demand Notice Date : 19/09/2026 | NPA Date : 18/09/2026
Amounl Due: Rs. 9,69,138.16 (Rs. Nine Lakn Sixty Nine Thousand One
Hundred Thirty Eight and Paise Sixteen Only) + Interest and Charges thereon

Immovable assel- Complele detaizd description of Immovable progerty land &
Buiding and details of fitie dead with s boundaries

Gram Panchayat House No. 102, Near Vitthal Mandir, measiring 46 47 sq. mtrs.,
situated at Mordad Tanda, Tal. & Dist. Dhule and bounded as:

East: Rozd. West: Road. North: Ratan Harj Pawar, South: Mahary Parashram |
Chavhan

W you fail to repay the above mentioned dedt due by you with future interest and
incidental axpenses, costs in terms of this natice under Saction 13(2) of SARFAESI
Act. within 60 days from the date of this notice, the Bank will exercise all or any of
the rights detailed under Sub- Section (4) of the Section 13 of SARFAESI Act and
omer applcable provisions of the said Act against the secured assets. Your
attention s is invited 1o provisions of sub-section (8) of section 13 of ihe Act. in
respect of time available, to redaem tha securad assets.

(Authorised Officer/Chiel Manager)
Central Bank of Indla

B .

Sshia Dtairay Dreie

NORTe, FGRERTIES OF QUUAR YUBUS
A ates of Toll User Fee for Yeviewadi Toll Plaza
e T aa | v 0 o S
AND 864 00SO £ Category of Foe Feo | Foo Paying Foe
wu.;:::»»::::. Satgbiagat Vehicle / Paying | Paying | Traffic (Local | Paying
AL AT PECT AND PABCEL O PROERTY fee | Traffic | Traffic | Commercial | Local
CITV SER S MO 641 A1 5087 AISUR. TAMSK (Single |(Ret Vohicles Traffic
VIRAS DRIBOT SANGL | MAMARAS-TRA Traffic) g on
S drgsraanon e, o e v || | yithinthe | Pass)
N TOWABOSEAS” - CTSNO s ‘“ﬂ'm“ "h'"
Eirglaloretas iy gy | focated)
OV TOWARS NN 804D CarlJeephvanMV | 55 85 30 1845
b st [ S LCVALGV 50 135 45 2985
LD A8 FT
syt Truck / Bus 190 | 280 95 6250
S e (AL 16T R LT AND SRACEC R (Two Axles) /|
e e ey e O wm A0y iab 3 axle Commercial | 205 305 100 £820
R [T
Dresie 77 MAJAGE <ASAZWANA TAI WA, vehicle
™ || Siaon o SoDED AR rxtcwE a5 FCMEMEMAY | 285 | 440 145 9R05
owi b {4 10 6 Axles)
o oI SAITARA Wl Oversized vehicles | 360 35 180 11935
el (7 or more Axles)
Mongaoes Nama - Samnen Daraway Dneiaie 4 Fee Paying Traffic (Monthly Pass) Other than Local Commercial

Vehicles registered within the district up to 20 kms from where plaza

O 10.2026
Place: Maharashtra

For any query please Contact Mr. Gulab Shinde/Mr. Nilesh Desal

(Mob +918655643307/ +919822501623)

For Kotak Mlﬁlndrl Bank Umited

orized Officer

islocaled —Rs. 360/«

Sd/- Project Director,
National Highways Authority of India
Project Implementation Unit, Kolhapur

BUILDING A NATIO

PUBLIC NOTICE

Branch Office. ICICI Bank Ltd. Office Number 201-8. 2nd Floor, Road Ne 1

DISTRICT CONSUMER DISPUTES
REDRESSAL COMMISSION NORTH

Aicici Bank|

The fol

ot No. B3, WIFI IT Pork. Wagle Industrial Estote. Thane (West)- 400602

of princinal and intarest towords the Laan faclty(ies)

GOA PORVORIM- GOA
Office of District Consumer Dllpulli

413307

N5.3333 Mangol

Part of Survey No.2/1A/1/372/ Enst- Part of Survy

- North - Flat N6.102/ South- Flat No.106/ East- Flat
No.104/ West- Side Margin And Adjacent Property!
Property No=-2 Survey No.2/LA/1/3/2/2. Municipol House
hwedha Rond, Wadhegaon Naka, Kashe
And Taluka Songola. Drstrict Solapur, Maharashtra
413307/ Admensuring An Arwn of 289.80 Sa. Mirs./
Baunded By: North- Sangolo-mangalwedho Poou' South-

No.2/1A71/372) West - Part of Survey No. A

'1vm|-d 'z‘:ﬁﬂfl Rank thlnﬂmﬂ { e Ns! NPA) Redrassal Commission, N
Notice wor Section 1321 of i Goa Hou:mg Board Cwmial-
Act 2002 att However, it ha ial Complex,

ol P ot Flat No.F+F-1. Porvorim, Bardez.Goa.

[5¢ | Newne of fhe Bewrower/ Co- Description of Secured gﬂ-w«mw NPA Tel: 0832-2411145.

Na] Sorrower! Guorantad o Asset 10 he enforced \sondegason| Date No. DCNGICT/E2:2026/401

1 [ Dosti Eruit Supphiers Property No- -1 Flat No.101, First Floor, Building A, Maulh | September | 06/06/|[ | Dated:- 28105/2026.

Jasmin Misar Shaikh/ Nisar | Sankul. Survey No.248/ 2/8/1/4/1/A/1/B. Shivaji Nogar. 12. 2026 2026 Mr Gaurav Dave & 1 Anr
Nalsaheb Shaikh! Near New English School. Kashe And Taluba Sangola. Rs, Complainant's
200505500070/ Mouje District Solapur. Mohnrnshtrn 413307/ Admeasuring An  [1.36.46.690.00 v
jowale. Talike Sangola. | Area of Carpet Aren 62.33 Sq. Mirs. L, §70.67 Sq. Ft o &N
District Solapur. Built-up Area 61.79 Sq. Mtre. i.6. 664 36 Sq. F1. And Super M/s. Crintamani Realters & 3athers
Maharashtra. Solapur- Built-up Area BA.61 Sq. Mtrs. 953.44 Sq. Ft./ Bounded By, Opposite Parties

To

Opposite Party No.1 (a):

Mr. Sudheer Triiokinath Dube, Resdent
of Syphani Apartments, Porobwado
Catangute. Bardez-Goa.

Opposite Party No.1 (b):

Mr. Sushd Tnlokinath Dube, Resident of
Prorana Negar, Umarsara. Yavatmal

e the

will b taken as pe
Secimy intarnst Act, 2002

neh Ofice ICICI Bark Ltd. Ground Floor.

Arcici Bank |%:

Theee stape are being taken for cibstnted “mu  of Nafice, The nhoue bortawerik andor quarantors (s npnl»(nhl-)
o 60 doy from the date of publiching this Notice. Elce. b
e Srairtont o G Gecomtisaion oo Re-corstrsrtion of Finorcil Asset o Erlorcemens of

\Qote Ortobier 132076 Place Mumbat Sincerely Authorised Officer, For ICICT Rank 114,/

Ackrut Centre: MIDC. Near Teleonane
Exchange. Opp Ackrti Stor Andher) East. Mumbai-

PUBLIC NOTICE- YUIUU((Uul ,xuulgmuu ALE OF SECURED ASSET
Rule 2

A ¢
£-Aucton Sale Notice for the sole of immovoble assetts) under the Securitisation and Reconstriction of Financial Asscts ond

Maharashtra

PUBLICATION NOTICE
WHEREAS, the above mentionad
Comgiainarts has fied an Complaint
dated 20/0572026 {copies of Complaint
may be uoﬂ\lmkom ths office on
any work
Party No. 1 (a} &
your appearance on 23/10/2026
10.30 am
AND WHEREAS
e Party No_ 1 (a) & (0) retumed

stept,

{b) which

or
at

Notice sent to

Enforcwment of Secunity Inturest Act,

taken by the Authorised Officer of ICICI Bank Limited will be <old on "4
16 per the brief particulrs given hereunder

This notice is hernivy qiven 1 the public in general and in particular to the Barrower(s) and Guorantor(s) tha the below
described immovable property mortgaged’ charged fothe Secured Credior. the Physicol possession of which hos
s wher it

Onpos:

hack unsarved wilh an endorsement
“addressee lef”

Tre Complainanfs has prayed
service of notice by publishing  the

Kaks whot i+ and Whatever there

notice to Opposite Paty No 1 (3) & (b}

sr. Details of the Amount |Reserve| Date and | Date
INo. am.nw-my ,,,.ﬂ ,,,m, 5) Price | Timeof | Timeof n local newspaper
O Conomy h kno ormest| Property |E-Auction| | |AND WHEREAS. this Commission is
1 oam Account Mo, cncumbrones ¥ any G| ametian satisiied ral he s 8 fit aw v:
ordering such servica You are here
(] B ] L‘;) :ﬁ Dul:]be w,)\w s to appear befora m:
1. |Mr_Rrhul Shevial Mo Flat No. 602, 6th Floor. Buiding No 1 « " m : 1100
Horrower) Mrc Kamladew | Parmar fara Polace. Survey No 20, |46.67548%| 26,50, | 23,2026 | 03 2026 Gommission on, 2yt HO A
Shivial Mol (Co-Bortnwer) | Hissa No. 3, Opposite Parmar Industroil| - 4sOn | boar | From Erom . - togive yoursay on
Lan Ho Aall, Vilage. Gokhivare. Vasai East October [=—=102.00 PM | 1100am | | |Take nolca that in dafaul of your
TEVRRO0007094332/ Polighar- L‘lZl\GVeﬂ!u Area: 15 2026 ['5 2 10 Onwarn appearance on the above slipulaled date
LBVRRO0007 155885 Admeasuring About 3385 Samts 0500 PM & time the matter will ba decided exparte.

The Praspactive Bidder(s) must subimit the Famest Money Depos!

Novembar 07 2026 before 04.00 P\ and thersafter they

The online auction will take place an the wehsite (URL Link-https /BidDwalin ) of e-auction agency ValueTrust Capital
Services Private Limited, The Mortqoqors/ noticee are qiven o last chance to poy the total dues with further interest till
November 07. 2026 bafore 05 00 PM failing which. these secured ossets will be sold ar per schedule.

FMD) Demand Draft {DD) {Refer Cokimn F) ot ICICH
Rank i imited, | evel 35 74 Techno Park. Opp SFFP7 Gote No. 07, Marol MIDC, Andher Fast. Mumbai 400 093 on or before

Given under the seai of the Distnct
Commission on 28th Septamber, 2026.
By Order of District Commission
North-Goa.

$d/- ( Quincy Gomalues )

anly on o1 befoce Novermber 07, 2026

tender

kindly contact ICIC) Bank Limited on 38336990 13/3004392416,

Qate Octobwr 18. 2026,
\llace Mumbo

02 Marol MIDC, Andhen East, Mumbai 400 093 on or hefore November 07, 2026 before 05:00 PM, Earnest Money Deposit
DO/PO should be from a Nationalised Scheduled Bank in faveur of “ICIC! Bank Limited” payable ot Mumbot.
For any further clarifications with rgards o inspection, terms and eonditions of the a-auction or submission of tendees

The Authorsed Oficer resorves the nght to reject any o of the bids withaut furnishing any further reasons.
For detailed terms and conditions of the sole please vieit www icicibonk comndpds

mch 103 susbimit their offu thrnugh the nbove mentionsd website Aut. Registrar,
pe ge of Bank District C North Goa
payment of TMD, Kindly note. in case prospective bidderle) are unable 10 submit their offer through the website then | | Dlace: Porvorim Bardez-Goa
be ICICI Bank Limited, Level 3-5, 74 Techno Park, Opp SELPZ GateNo. | | Dated: 28/09/2026.

Authanized Officer.
ICICI Bank Limited /

FORM G (RE-ISSUED)

INVITATION FOR EXPRESSION OF INTEREST PUBLISHED FOR
SOMERSET CONSTRUCTION PRIVATE LIMITED
OPERATING IN REAL ESTATE DEVELOPMENT SECTOR AT
MUMBAI, MAHARASHTRA

(Under sub-regutation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (lasolvency Resolution Pracess for Corporate Persons)

Regulations, 2016)
.| Name of the corporate debtor | SOMERSET CONSTRUCTION
along with PAN & CIN/ LLP No. | PRIVATE LIMITED
CIN: U45200MH2005PTC155627
PAN: AAJCS3340R
Address of the registared office 5 i LOOR.
ANANT KANEKAR MARG, BANDRA
(EAST). MUMBAI, MAHARASHTRA.
|| INDIA, 400051
. |URL of website NA
Details of the place where the | Village Adivali, Gram Panchayat-
majority of fixed assets are Rohinjan, Taluka Panvel ,District
located: Raigad 410210
Tnstalled capacity of main Tand at Sr.no.: 37, 4210/8, 4210,
Dproducts/ services 89A and 908 (PT) located at Village
Adivali Taluka : Panvel Dist :
Raigad 410210
[ Quantity and value of main resently CD 1S not generating any
products/ services sold in the | revenue.
|_llast financial year
7. |[Number of employees/ No employees
[__|workmen
8. | Further details, including fast | Last financial available with RP as on
available financial statements | 31-03-2018.
(with schedules) of two years. | For further details, write an email to
lists of creditors are available | cirp.somerset@gmail.com
at URL:
9. | Efigibility for resolution The Resolution Applicant must be
applicants under section 25(2) | eligible under section 29A of the
(h) & 29A of the Code is Insolvency and Bankruptcy Code,
available at 2016
For detailed EO! and eligibility criteria,
please write an email to
(70 Tas date for receipt of
expression of interest
’TTT ate of issue of provisiona’ 12172028
list of prospective resolution
applicants
T2 TasT Gate for submission of | 17.11-2026
| _|objections to provisional list
73| Date of issue of final ist of 7112026
prospective resolution
applicants
T2 Date of issue of information | 22.11.2026
memorandum, evaluation
matrix and request for
resolution plans to prospective
resolution applicants
|75.| Last date for submission o
| _{resolution plans
16.{ Process email id to submit
Expression of Interest
|7 Detalls of the corporate gebtor's| NA
registration status as MSME.
S0/
1P Megha Agrawal
IBBLIPA-001/1P-PO1456/2018-19/12272
AFA valid up to 30.06.2027

Adfdress For Correspondence: Piot Number 79. 7th floor “Fortuna Capital.
Basides Dew Trinity Hospital, Hindustan Colony. Wardha Road, Nagpur- 440015
Address Registered with [BBI: 001 Shivranjini Apartments. In Circle of Congrass

Form No. 3
lSn'thullﬂo»-IS (1Ha)
1st Floor, elephone Excha or- R |, Navi
Mumb.;?edoo'lbgq
se No.: ONSGS'!OZ!
Summons under lubaoﬂlon (4) of section 19 of the Act, read with sub-

;u;;]ﬂ‘) of rule 5 of the Debt Recovery Tribunal (Procedurs) Rules,

Exh.No.: 9
CANARA BANK

LAXMAN SONBA BORUDE BORUDE

To,
(1) Laxman sanhn Borud- Borude, DW/S/O- Sonba Flat No 3, 1st Floor,
Nat t H Hol Majiwada Goan.Thane Wast. Thane Maharashtra
Miso At Fiat No 30 erx Fxoov A Wing_ Bldg No 1. Renuka Complex
ted Near Sai Baba Boisar Tarapur Roac Boisar. Paighar,
'alghar Maharashira 40“;04 Alto At: Fiat No 711 2n¢ FMAWh\% idg
No 1 Renuka Complex Situated Near Sai Baba Mandir. Boisar Tara)
Hon'ble Presiding Officer/

Boisar. Paighar. Paighar Maharashira 401504

WNENEAS OA/665/2025 was lisinc
Registrar on 15/09/2025,

EAS this Hon'ble Tribunal is pleased to issue summons/ notice on
the said Application undar section 19{4) of the Act, (OA) fied against you
for recovery of debts of Rs 61,86,732.41/- (application along with copies of
documents elc. annexe
In accordance with iub-mn (l) of saction 19 of tha Act, you, the
defendants are directed as
u)tosmw cause within mmanys s of the service of summons as to why retiel

for shoukd not he granted,
(i to dlsctola pmiculnn of properties or assets other than prooenm and
by the applican! under serial number 3A of the original

et
() you are résirained from deaiing with or disposing of secred assets of
such other assats and properties disciosed unaar sarial number 3A of the
onginal application, panding haanng ana aisposal of the application for
attachment of properties,
(iv) you shall nol transfer by way of saia, lease or otharwise, excapt in the
inary course of his business any of the assets over which security
interest is crested and/ or ol assels and properties specified or
disclosed under serial number 3A of the original application without the
"or approval of the Tribunal.
(¥} you sl be lale lo acoount for tne sale procseds reafied by sae of
1s of other assets and properties in the ordinary course of
Dusinens o Gepost such sete proceeds i the acoount ined with
the bank or financial inslfutions holding security interest over such assets
You are also directed (o file the written stalement with a
10 the applicant and 10 appear before Registrar on 01/12/2026 at 10:30A.M.
faifing which the appiication shall be heard and decided in your al
Given under my hand and the seal of this Tribunal on this date rmomosu
Note - Strike out whichever is not applicable., (Sanjai

BO: Ghodbunder Road, Thane
23, Soham Plaza, Manpada, GB Road, Thane
Contact: 25841380/370;
email: bo8100@pnb.co.in

Annexure - 46 (Revised Sk10)
POSSESSION NOTICE
[Rule 8 (1))

Possession Notice for Inmovable Property
{For mmovable property)

iswal)
Registrar
D.RT. il Mumbai

g ot

Whereas

The undersigned being the Authorisad Officar of the Pungab National Bark under the
[Secunfisation and Reconstruction of Fv\anoal Assets and Enforcement of

Interest Act, 2002 and in axercise of Powers under Section 13 (12) read wil

[Rude 3 of the Security Int r(Eubrww Rules. 2002. issued 3 demand nofice)

dated 06,06.2026 calling upon the Boower W'S Priya Engineering Corporation, Mrs,
Smita Kumar Lakkol, Ms P leu Kumar Lakkol(Guarantor and Monqauor) Mv
Kumlr xnu-w lellol (PO m

holder o' M: Prrylnu KumrsL'lkkol
nolice being R
T'houund  Seven | Hundnd Forty Nine And Pahl Nlﬂ«y Ony ) ason !1.0&2016

Act re

) 9) Interest

arty a0q 8 mw property will be subject 1o
sut
anMnM Bank, Ghodbunder Road, Thane for an amount ol Rs, f'%' 749 90
ind Seven Hundred Forty Nine and pulu

DESCRIPTION OF THE IMMOVABLE PROPERTY
All that part and parcel of the propesty consisting of Flat no D- 202 Sukur garden CHSL |
Village Chikalsar Manpada Drokali Naka Kolshet Road Trane-400807

Boundad

Onthe North by: GnmwGula
On the South by B Offi
Onthe East by: fng
On the West by: B.CWing

DATE: 16/10/2026

Nagar G.avuen Congress Nagar. Nagour ~440012 (M.S),
o

Resbinti

on Professiona
Agrawal

r&\f; [=) /'} t

(Name Dnlgulkm)
Authorised
Punjab National smu

PLACE: Thane
4
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FORM G
(RE-ISSUED)

INVITATION FOR EXPRESSION OF INTEREST PUBLISHED FOR
SOMERSET CONSTRUCTION PRIVATE LIMITED
OPERATING IN REAL ESTATE DEVELOPMENT SECTOR AT MUMBAI, MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & CIN/ LLP SOMERSET CONSTRUCTION PRIVATE LIMITED
No. CIN: U45200MH2005PTC155627
PAN: AAJCS3340R
2. Address of the registered office ROOM NO. 05, CAPRI, 3RD FLOOR, ANANT KANEKAR
MARG, BANDRA (EAST), MUMBAI, MAHARASHTRA,
INDIA, 400051
3. URL of website NA
4. Details of the place where the majority of fixed assets are | Village Adivali, Gram Panchayat- Rohinjan,Taluka Panvel
located: ,District Raigad 410210
3, Installed capacity of main products/ services Land at Sr.no.: 37, 42/10/B, 42/10/E, 89A and 90B (PT) located at
Village Adivali Taluka : Panvel Dist : Raigad 410210
6. Quantity and value of main products/ services sold in the last | Presently CD is not generating any revenue.
financial year
e Number of employees/ workmen No employees
8. Further details, including last available financial statements | Last financial available with RP as on 31-03-2018.
(with schedules) of two years, lists of creditors are available at | For further details, write an email to
URL: cirp.somerset@gmail.com
9. Eligibility for resolution applicants under section 25(2)(h) & | The Resolution Applicant must be eligible under section 29A of the
29A of the Code is available at Insolvency and Bankruptcy Code, 2016.
For detailed EOI and eligibility criteria, please write an email to
cirp.somersetiz.email.com
10. Last date for receipt of expression of interest 02.11.2026
1. Date of issue of provisional list of prospective resolution | 12.11.2026
applicants
12. Last date for submission of objections to provisional list 17.11..2026
13. Date of issue of final list of prospective resolution applicants 22.11.2026
14. Date of issue of information memorandum, evaluation matrix
and request for resolution plans to prospective resolution | 22.11.2026
applicants
Last date for submission of resolution plans 22.12.2026
Process email id to submit Expression of Interest cirp.somerset@ gmail.com

Details of the corporate debtor’s registration status as MSME. | NA

SD/-

[P Megha Agrawal

IBBI/IPA-001/IP-P01456/2018-19/12272

AFA valid up to 30.06.2027

Address For Correspondence: Plot Number 79, 7th floor “Fortuna Capital”,

Besides Dew Trinity Hospital, Hindustan Colony, Wardha Road, Nagpur- 440015

Address Registered with IBBI: 001 Shivranjini Apartments,

In Circle of Congress Nagar Garden, Congress Nagar,

Date: 17.10.2026 Nagpur — 440012 (M.S)
Place: Nagpur For Somerset Construction Private Limited

Somerse ction Private Limited
Resolution Professional
Megha Agrawal




